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Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

From

To, The Registrar,
Gauhati High Court,
Aizawl Bench.

Sub:- Casual leave.

Ref No.P.20012/ |/2021-HC(AB)1284 Dated 29.70.2024.

Sir,

M o o.Hc.

with reference to the above, I am directed to inform you that shri Liansangzuara,District & Sessions Judge, champhai Judiciar oisG iiampnai, has been granted casuarleave, along with station teave permission ior iuro aays on 2g.10.2024 and29,10,2024. A senior Judiciar fficer avairabre at ti,e siation wirr remain in_charge of his courtand Office in his absence.

ft
Dated Guwahati Odobet,2024.

Yours faithfully,

etl -
REGISTRAR ruIGII.ANCE)
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Copy to:

1'phri Liansangzuara, District & sessions ludge, champhai Judiciar District, champhai.J The Project Manager, Gauhati if igh Court. "-' 
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